FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation & of fha Insolvency and Bankruptey Board of inda
iinsolvency Reschdlon Process for Corporate Persoas) Regudations - 2016)

FOR THE ATTENTION OF THE CREDITORS OF
M/S SAI KRISHNA MINERALS PRIVATE LIMITED

RELEVANT PARTICULARS

31| Mama of Corporate debdo Wiz Szl Krishina Mimarals Private Limited
02| Date of mcorporaton of Corporate debtor| 03nd December 2001

o3| Authority wder-which Corpoate debior ;

Is Incomaorsted | Regitared Reqistrar of Companies; Bengaduru

Corporate antity Mo, [ Limited >
04 Llnﬁy ottt e o corporate | J26934RAZ00TPTCO9632

dabilar
Address of ihe Registared Oftce K. Foad, Ranipel, Hospel,

L

&N

and Principal Office (i Any) of Kamataka - 583201
Corparale dahbar

06 Insalvency mmmencement date in 27-05-2025 {Oroer Copy Made
respect of corporate deblor availabla on 30052075

07| Estimated date of closurs of insolvency | 23-11-.2025
respiution pocess

Mame and registrabion number of

: - oo | Gonagenia Murall, Regesaton
D e T8 %5 | o 1BEAIPA-OYIP-0BSAZDT 20111138

_ | D.NG.16-11-19/4,G-1, Srlaxminiayam
pg|Address and e-mal of the intenm | oo e oiom, Malakpet,
reschution professional, as regislaned Hyderbad, Telagana-500038

with the Bosrd E- Mail: gmursliz4 @gmail som

Flet Ko, 1209, MSEM Group,
Addrees and e4mad to be used for 111h Floor, Vasav MPM Grand,

10| cormespondance with the inferm Yellaraddyguta Road, Ameerpel,
rescdufion profassionsl Hydembad - 500073

E-Mad; g@alkrrshnaminarals@qnail.mm
11 | Last date for submession of daims 13-0E-2025

Classas of craditors, I any, under claiss
(b} of subsection (A} of sclion 21, | Will idantify an verificstian af
gscertained by the inferm resolubion| books of accounts
prafasmiona

Mames of Insolvancy Prolessionaly
jdentified {0 act a5 Authgrised
L Raeprezanlstive of crediless ina class

Mot Avallable ai present

(Three names for sach class)
18) Hedavant Farms and Vel i warw, Bobl.gov inidownboadfarm, iml
14| (b) Dedasis of suthorized Physical Address: Not applicable

reprasenlatives ara available sl

Matice |s hereby given that fie National Company Law Tribunal has ondersd
the commencement of a corporate insolvency resolution process of the
hi's Sal Krighra Minerals Private Limitedon 27052028 (Ordar cooy mada svadlable
an 30-05-2025).

The creditors of Ms Sai Krishng Minerals Private Limited, are harsby called upon o
submil their claims with proof on or before 13th June 2025 1o the interim resolution
professional af e address mentonad against eatry No. 10,

The financial creditors shall submit their claims with prod by elecronic means onfy.
All ‘otiver creciors may submit the claims wit prool in persen, by posl o by
plegtronic means

A financial creditor befonging to a class,as lisied aganst the entry No. 12, shal
indicate its choice of authonsad representative from among the thres insalvency
professionals listed against eniry No.13 lo act as authonsed representative of the
clags [specify dass] in Form CA,

Submizsian alfaize or mesleading proofs of claimshali sitract penaltios.

Marne and Signature of Inlerim Flesolution Professional
Sdi-

Daite: 51-05-2025
Placa: Bengaluru Gonugunta Murali

e e 1




o0 R
marahs
{ﬁ:-i-r.:d: jar o Bl ﬁ:lij b stomeoh pobksh od uﬂ-:lhg
(RS Rinert OTeER Tiand Tiok) Habwhiive, 2014)

WS Tox £ Sopde’ doins doulofs mumod noad
TomoQT REuriub
01 [mEardns mumos B30 | Mis meh g1 Sortet iy Soodne

02 [mferdar momdd foodnend [nowed: 038 Btaug 2008

"ﬁeﬂ."fh AR, i

m:;rﬁ-:w raman m:;ﬂ .r

04 [Bdsrdar meman aea /26534 AZDDIPTCO2EEIZ
darmnd fodad dox

'ﬂ'ﬁEF-ﬁ:L‘ ettt " o o
05 |Amtocmand drden s dped f.ucfod, muednod, Basdad

¥iied (oimaicndia nd) dves| FRFUE — 353201

wdr iy mmerednn Honobiocd | 2T=05=2025 (ooiis S SR

06 [DouiTas mpos Demod J0=DF=Z025 Domh gt}
Omeds ToEes TEoboh _
oy domohd womey Omod RIS

oA ﬂq_m:,: = Azamh
08\ orernmrina navers
i Azin DA :.ba._.‘ e :u:n:j1

flesmprboin 2o, Asecoind
e IBEVIPADH P=00654 204 T-201 5111134

oo Secomuaiood |BECIS-1-19/M8-], Sruihoane,
x..:dﬁcgﬁ d:::;._-;;a;r ;st_._ix-:jd Zfiwornt modnen, Shoddor,
oves = TE B O, Bocmin=500018
me=riee gmurak3Lgigmall.com

oo

i ﬁﬂﬂjﬁ. 1208, MSEM rbcsl,
SopEeond Aocomeankood |1 shER, T acdoo ROT,
WG ﬂat-'-..ua_ﬁn dizdd  |sopdaras of, elocodny
Deen S ol E:l!I:iEE-mE' - SO0071

=}
T—ebee: ipzaikrishnaminarakEgmeloom

1C

11[E8yrive, AT fadod DRERc® 13052075

meredd anFnsh, cdegoedda
's:gﬂ-. ::!a‘ 212 oEm=Emn
{BAR mom {b) iR,
shigodd dimmder dandoog
SuiEzariegmhd

12
“1;'-"5 ﬂﬁﬂ!""ﬂm} Soehedan Foxn
ﬂ'.‘-l:‘.‘:pé"‘-:ltlr‘h;_?,_f:-

LoD EHIFEG MUmTe ShEY
ZAROCIRN Wb R
13|ed:dzmn bmeIsn 8 Azon
g (Z2 InFd S
EBrdune)

1A
il
5l
l\

(2) AowobE FHERANTR 3 | wob finkwwwybbigowinidownkadiormhirl
14 E‘i" :‘_2'55; EARGTE ondnw A Dve%: tapkdaon
ot on

Tedfod #07iR mEssh mobhchomvoin 27=-05-1025 codh Ml ::«:.:.: g

wnne EEar OLMoR mEnroedy DmeIn SLmT miod &;1.1.

mcpnen otiebid oo T Shnof AsHE Dedoho (unidso o md

I0-05—2025 Som: UEaReo).

Mis mou gm fomoor ey dndord mormEd, ¥ EENVER,

yovdcdacan waw 13 2015 gomd egm Ao mRe vosf 100 Doy

TROEo LERNag SGod ot Samotl Bt o shnes g

-;u{'ﬂ-\_-nﬁﬁ

BRmA THORID BN ERIE, .J:Sm:-u' omREny el Ong
Lmdcinohil TOTded. o wEY “meumelts abiveh, wolt Shac
wiise aejuaaf SeEdAnY Sheos Zomdolocs i%ﬁ'm#-t Hdeamch,

St Aosl 12 9 Sog S andond S mrun Hrstam: TeuMmad

TETF CA B9 SnF [SnFas Aeua] BREE TARQoIRA RehrnEr kI

TEim ".ﬁ 13 0 oo T IRCRE AT CIROERD Sizuog =DEE

SE BT t-:h.lip.ud. 7T hy

tara e oTm IRmbAdcind Govdnem, IR Domaa:

ELE s [

Emod: 31052025 TOLOTT dALATE §AROd BAth ¥ %k

-
j‘ﬂ: o Tl e RgrErbols shooie




